
GOVERNMENT OF MANIPUR 
HOME DEPARTMENT 

ILO'T I F I C A T I Q N 
Imphal , the 3 1 s t December, 201.8. 

N o . 2 / 8 ( 6 ) / 9 T - H : Whereas the Governor of Manipur is of the opinion that due to 
v i o l e n t act ivi t ies of var ious extremist / insurgent groups, the enure State of 
' M a n i p u r i s in s u c h a dis turbed condition that the use of Armed Forces in aid of 
civil p o w e r i s necessary ; 

2 . A n d , w h e r e a s "the Governor of Manipur is of the opinion that the areas 
w i t h i n the S ta te of Manipur be declared a s a "Disturbed Area" under the 
p r o v i s i o n s of t h e Armed Forces (Special Powers) Act, 1958, as amended from time 
to t i m e ; 

3 . Now, therefore, in exercise of the powers conferred by Section 3 of the 
A r m e d Fo rces (Special Powers) Act, 1958 (Act No.28 of 1958) as amended from 
t i m e t o t ime , the Governor of Manipur hereby declares the entire State of 
M a n i p u r exc luding the Imphal Municipal Area as "Disturbed Area" for a period of 
l ( o n e ) y e a r wi th retrospective effect from December 1, 2018. 

SCHEDULE 

E n t i r e Area of the Sta te of Manipur excluding the Imphal Municipal Area" 
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(Kh. Raghumani Singh) 
Special Secretary (Home) 
Government of Manipur 

Imphal, the 31* December, 2018 
2/8(6)/97-H 
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